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ATTENDENCE CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 27.11.2017

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
ar,d 241 1242 of the Companies Act, 2013.
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ORDER

TCP 46/3'.39E/NCLTA,IBMA}V2M7

Submissions part heard. For continuation of the Petitioner side submissions, list this

mafter on 11.12.2017. For the Respondents side submissions, list this matter on 22.7.2018,

23.1 .2018, 29 .1..201.8, 30.1,.2018, 13.2.201a, 16.2.2018, 19.2.2018 arLd 20.2.201a.
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V. NALLASENAPAT}ry
Member(Technical)

B, S, V. PRAKASH KUMAR
Member (Judicial)
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